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(iV) All consignments of drugs are 
inspected by the ofllcers of the Cen-
tral Drugs Control Organisation to 
check whether they comply with the 
labelling and other requirements under 
the above Act and Rules. Samples are 
drawn frequently and at random from 
imported consignments for test. It il 
ensured that the products of all manu_ 
facturers are subjected to test fre-
quently. 

(v) Particulars of drugs imported 
at anyone port when reported upon 
adversely are circulated amongst other 
ports so that necessary checks could 
be exercised on the quality of similar 
consignments if any, imported at the 
other ports. 

(vi) BiologicOil and special products 
are required to be Imported under a 
licence, under thp abOVe Act and 
Rules which is issued on the basis Of 
an undertaking given by the foreign 
manutacturers that the drug exported 
by them will comply with all the 
provisions regarding quality etc. u 
laid down in the above Act and Rules. 

(vii) Consignments of Imported 
drugs found to be sub-standard In 
quality are required to be either ex-
ported to the country of origin or tor-
felted to the customs Authorities for 
destruction, apart from any penaltT 
thnt may be imposed in this connec-
tiOn on the importer of such drugs. 

ThiB ha. had • salutary effect In 
that, drug not of stnndard quality are 
not found to be exported deliberately 
or willfully by the foreign manutac-
turers. 
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Will the Minister ot Health and 
FamUy Plannlne be pleased to state: 

(u) whp.ther an assessment of tire 
sucres. of family planning programme 
has recen!ly been made; 

(b) if so, the .ucc~ss so far achiev-
ed in this campai~n in the different. 
States and Union Territories; and 

(r) the further steps contemplated: 
in this direction? 

lbe MInister ot Healld! aDII .'amily 
PlaDnlng (Or. Sushila Nayar): (n) 
Yes. Sir. 

(b) and (c). The reports on the 
progress of the Family Planning Pro-
gramme in different States and Union 
Territories received from· the assess-
ment teams set up by the Govern-
ment of India are being examined by 
the Family Planning Programme 
Evaluation and Planning Committee. 
The report of that Committee is still 
awaited. A statemennt Indicating the 
success so tar achieved in the Family 
Planning Programme and further steps 
contemplated in that direction is laid 
on the Table of the House. [Pla.ced in 
LibraTt/. See No. LT-5568/66]. 
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